FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MODI VENTURE PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor J Modi Venture Private Limited
2. | Date of incorporation of corporate 22 November 2011
debtor

3. | Authority under which corporate debtor | Registrar of Companies - Mumbai
is incorporated / registered

4. | Corporate Identity No. / Limited Liability | U74900MH2011PTC224264
Identification No. of corporate debtor

5. |Address of the registered office and 201, C Wing, Building No-2, Opposite Eskay Resort,
principal office (if any) of corporate Amazon Park, New Link Road, Mandapeshwar,

debtor Borivali West Mumbai - 400103 Maharashtra
6. | Insolvency commencement date in 05th March, 2026
respect of corporate debtor
7. |Estimated date of closure of insolvency | O1st September, 2026 (180 days from the CIRP
resolution process Commencement Date i.e. 05th March, 2026)
8. |Name and regjstration number of the | Manish Lalji Dawda
insolvency professional acting as IBBI/IPA-001/IP-P02506/2021-2022/13797
interim resolution professional
9. |Address and e-mail of the interim 205-A, 2nd Floor, Plot No 408, Hiren Light Industrial
resolution professional, as registered Estate, Bhagoji Keer Marg, Near Paradise Cinema,
with the Board Mahim, Mumbai City, Maharashtra, 400016
Reg. Email ID with IBBI: ip.dawdamanish@gmail.com
10.|Address and e-mail to be used for 205-A, 2nd Floor, Plot No 408, Hiren Light Industrial
correspondence with the interim Estate, Bhagoji Keer Marg, Near Paradise Cinema,
resolution professional Mahim, Mumbai City, Maharashtra, 400016
Process Email ID: cirpjmodi@gmail.com
11.|Last date for submission of claims 19th March, 2026 (14 days from the CIRP

Commencement date i.e. 05th March, 2026)

12.|Classes of creditors, if any, under clause | NA
(b) of subsection (6A) of section 21,
ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.| (@) Relevant Forms and (a) Web link : www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) Correspondence Email id : cirpjmodi@gmail.com
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the J Modi Venture Private
Limited on 05th March, 2026.
The creditors of J Modi Venture Private Limited, are hereby called upon to submit their
claims with proof on or before 19th March, 2026 to the interim resolution professional at
the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
. | Sd/-
i Lo Dawds
Interim Resolution Professional
J Modi Venture Private Limited
IBBI/IPA-001/IP-P-02506/2021-2022/13797
AFA No. AA1/13797/02/300626/108270 Valid upto 30/06/2026
Reg. Address with IBBI: 205-A, 2nd Floor, Plot No 408, Hiren Light Industrial Estate,
Bhagoji Keer Marg, Near Paradise Cinema, Mahim, Mumbai City, Maharashtra, 400016
Reg. Email ID with IBBI: ip.dawdamanish@gmail.com
Project specific email ID for correspondence: cirp.jmodi@gmail.com
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FORM A PUBLIC NOTICE Bank of Baroda, Koparkhairne Branch: P!ot No. 380,
PUBLIC ANNODUNCEMENT {Under Section 102 of the Insalvency and Bankrwotey Code, 2006 (<IBC7H ﬂiﬁ Jffﬂ'i Eﬂa EeCtOI\;l N0b19 aoiégggrlfpalurggzozpp nggOWkas School
(Under Regulation & of the Insolvency and Bankrupicy Board of India avi vumbal el 75
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Gl THE;J;]iHJIS?UHSE ::LT::I“EHH‘E::'“H S 0F Bank of Baroda E-mail: kopark@bankofbaroda.com
Oshiwara Branch: “Acropolls Plot No. 28, Lokhandwala omplex, Oshiwara, Fl:lﬂ!]T::f:l :‘IITUEEI:"‘I':EE Elh;&l-lﬂi&ﬂﬁgﬂ&gﬁ OF M1 ey, o it the: Hiin” blé Netiarial Gonigainy Lek Tribiinal; Mmilisk, in POSSESSION NOTICE (For Inmovable Property/ies)
Andheri West, Mumbai - 400053. C.P (18] NO. 1085/M8/2025 filed by Suman Sushil Agarwal {through Resolution | | Whereas, The undersigned being the Authorised Officer of the Bank of Baroda under
BREAK OP RELEVANT PARTICULARS Professional) uss Bl of 1BC, for the personal guarantee extendead 10 e conporate ot : : ; .
OPEN OF LOCKERS T e o e i T B Rt e el e e P P e e s n ] | the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
The following lockers will be break open, if rent is not paid within 15 days from this z --:hiﬁ-nf p——— |-:;!ent:ucgm ! 5 m;ﬁﬂim fig aomirriEncaTent of the [rsvarics Rz RTION Procees b= 51|_|5|-|il Agarwal Ufs Interest (Second) Act, 2002 and in exercise of powers conferred under Section 13(12)
advertisement at the convenience of branch. If any articles found in the locker, will debior ' 100 of IBC vide its order dated 05,03, 2026 (received D5,03,2026) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand
be sold in public auction at banks extant guidelines. Sale proceeds will be adjusted | F 3 asnarity under which comaomte debitoe | Registrar of Companies - Murmbal Accordingly, the creditors of Suman Seshil Agarwal are herely imwited to submit | | Notice dated 28.11.2025 calling upon the Borrower Mr. Subhash Natha Veer to repay
towards the cost, rent arrears and any surplus will be payable to customer i incorporsted / registered E:ﬁ;i:i:ﬂ;";‘r;;l'ﬁg:";t' '{}:;’1 i D 'EL];‘*_S‘}_;_“’E'L“ - ‘ﬁ;‘?’ﬁg’iéﬁ ?;]Elfigj'ﬁ the amount mentioned in the notice being Rs. 14,38,041.25 (Rupees Fourteen Lac
Sr No. T Locker No. 1 Locker Accout No. Locker Holder 4, Fﬁlﬁjﬁﬂi:‘?ﬂ F::EHLilimy | UTA000MH201 1PTCI24264 Inchstrial Extats, BRagoli Masr Marz Near Paradics Carema, Makim, Mirsbai, City, 'Ir']hir;y EigfhtThpus?n: Fotgy One and Paise Twenty Five Only) within 60 days from
T B.87 9910548549 SHARMA AARTHI KARTIK __P 2 B e N A T B Maharashira - 400016 or through email st sumanpgreBgmail.com ; the date of receipt of the said notice.
2 A-36 MORAR PARSHOTA f ;ic rtfi of ;ﬁur{m: E-"]Ed ' m“':rg Er"ﬂ"ﬁnwﬁm' Ma’ £ E," = The craditors may submit [register] details of their claims through olectronicmeans, by | | The Borrower having failed to repay the amount, notice is hereby given to the Borrower
- i L v ﬂ-:;a R Rorned “E Mf—,"-r:nk.imrm ,,::ham:: AGNG. oF By Mg sEnc piel; Oriy Speen posL of by couner and the public in general that the undersigned has taken possession of the property
3. D-276 9910600340 BHENDE KALPANA AVINASH 6 Irsohercy commencerment e in -'qqu. Maich, 2026 ~ DETAILS OF THE PERSONAL GUARANTOR SUMAN SUSHIL AGARWAL described herein below in exercise of powers conferred on him/her under sub
4. B-139 9911297683 JAGDISH TANDON _ mspectofcorportedebser | - J_ Wame -:f Iu:u Fersunal Gualanl:-..r ' Euman Su:nll .ﬁ.gan'-al section (4) of Section 13 of the said Act read with Rule 8 of the Security Interest
5. F-168 9910671254 JAMADAR KIFAYAULLAH B T &urﬁF date of dosure of insohvency | J1st Septamiber, 2086 {180 IZIE|5151 flE-I'l'llI‘rE“'i?’#F‘ 3 | Mekceess of Pe s Guaramior . 1041203 Orghid Tones, ".-"Hﬁjrll; ".I"1II|:_|r (Enforcement) Rules 2002 on this 5t day of March of the year 2026.
Date: 07.03.2026 ~ SdI- - ﬁm, f.;:;’:;:’ﬁqum — 3‘: L‘:‘;E“g:ﬁ“".‘*‘. DA s, LG} | Complex. Film City Fioad, Malad East. Mumbal, ||| The Borrower/Guarantor/Mortgagors in particular and the public in general is hereby
Branch Manager, Indian Bank J el sin il (B85, 001/ IPEOE0G, 20312002/ 19757 | | "‘";"“?'?*F";'E‘F‘. 40007 ; i cautioned not to deal with the property and any dealings with the property will be subject
ATy e ot ke f'{ | :.;‘J.;.‘_:"“E'LE' ?ﬂ":?“f:’"‘e":?'?m | g;?ﬁiﬂgggg {Order received on 05.03.2026) to the charge of Bank of Baroda for an amount of Rs. 14,38,041.25 (Rupees Fourteen
“HESTHT = o, Address and enail of the intanm | 205 2nd Fiocr, Pict Mo 408, Hiren Light inchistrial et sho e N P Lac Thirty-Eight Thousand Forty-One and Paise Twenty-Five Only) and interest
Summit Digitel Infrastructure Limited i s : . . insalvency Resoiution Process :
o tion professionsl, o6 mfstemed | | Eslabe, Bhagop Meer Marg, Nesir Parmdise Cinemis SV (B b e foor o=
Altius > 5 . e e ™ | |5 st | s e o e e s e e e
Regisiered Dffice ; Unit 2 9* Floor, Tower 4, Equings Business Park, [ Reg. Ernall I with IBSE p.dasdamaneh@amallcom i DEI'MI.E- ﬂFTHE HEErDI.I.ITIUH F‘H’ﬂFEEEI'DHAL time available to redeem the secured assets P
LBS Marg. Hurla (W), Mumbai - 400070, Maharashira, india 10, Akdress aned email o be used for [ 2058, 2red Fioon, Plot Mo 408, Hiren Light Inclustrial 8. | Name and registration no.of the | My, Manesh LS Dowds it :
Phone: 022 53075252 Email; smnmman'q:hmm@amghfra pom ‘Websile: wyww alfisinda com crwrisporiaree with e Frieim [ Estaie, Bhapop Paer Marg, Mear Paradess Cinema Insolvency professional acting as [BEI Reg. Mo.; Descrlptlon of the _Secured Assets o
s i S o s e o o L resoiution professional | Makiim, Mumbai City, Maharashtra, 400018 Ressalution Professiaral BB/ PR 001,1P P 02506/ 2021-2022/ 13797 All 'that.part gnd par'cel of the property consisting of.FIat No. 101, 1* floor, Building No. 4,
g2 4 A R A | Process Emall I dmgmedidigmakeom AFA Cartificats Mo Shivani Heritage, Village Asthe, Panvel, District Raigad, Maharashtra.
Motice is hereby given fat pusuant fo the tems and reference of the Senior, Secured, Taxabls 11, | Laat gete for submssion of cains. | 1910 March, 2076 (14 daye from e CIRP ML"I’:""I'-'.;" ; 3&%2 108370 R hK
Redoomable, Listed and Raled Non-Convertible Dobontures ("NCDs™) ssued by the Company, | Commencemnt date i, 05t March, 2026} [Ere el '3'2-"' _E’ﬁ'r— ( upes uma}r)
fisted an fho debt market segment of Mations! Slock Exchange aHn:hu Limited, the Company has fised 12 | Classas of creditons, 1 amy, un:lerdai.rée- Ty | | fvibd up to - 30.06.2026) Authorised Officer
‘Record Date’ for detarmining the names of the NCD holders elighie to receive mterest. The NCD i) of sub-section (6A) of section 21 T, | Addre=s and Email id of 1he Aeidress: 2050, Znd Floos, Plot No 408, Hiren (Koperkhairne Branch)
heldars whase names appear a8 Bonahicssl Ownors on o Record Date as por the fist lumishod by ascertared by the mieim reseiution Resolution Professional, as | Lignt Industrial Estata, Bhagofi Keer Marg, Date: 05-03-2026
o Regsirar and Share Transfor Agenl’ Depasitonies would ba anbiied io the said payment, as por professioral rirgistirad with the Board hear Paradise Cinema, Mahim, Murnbad City, Place: Koperkhairne
e lollowing dutals 13 Names of nschency Professionals. | NA Maharashtra - 400016
ISIN Frequency Purpose Record Date Due date for paymen identified 10 &0t &as Authonsed [ Email it - m.dawdamash@gmail.com
WESOTTOTDE2 | Ousrtety | Praymont of intorest | Tumscdoy, March 17, 2026 | Wdnesday, Ape 1, 2008 et ho i ﬁnrreamﬁ::;nce miail el - dvorer o Canara Bank ‘Cﬁi
o ! | E_rrlﬂ" |_-_\|;.r|1 sy mprw i ToO A Vit CHL ki AL
MESOTTOTOTO | Quarkrty | Payment of inkonest | Tussedy, Merch 17, 2026 | Wodnosday, Al 1, 2008 | | 14, () Relevant Forms and () Wb ik - wenclbb gy Prormey dowrioacks | I | Sumang .
! ; g. | URL far clztm form mipsy/ibbLgov in/en/name; downloads Fefzae
MESOTTOT08A | Cuarierly | Paymont of ies! | Tunedy, March 17, 2006 | Widnosday Apr 1, 206 i) Detals of authonzed represemstives | (b} Comespondence Emall id : crpmodidigmail com F HiE¥L symdicate
. Ak Hie | Submission of false or misleading clalms shall attract penalties in accordance with : : e : .
NES07T07006 | Quariy | Paymont of iniomat | Tusscley, March 17, 20068 | Wdnostay, Ape 1, 2008 | | oo oe & _ tive coavislona ortiso IAOB Y BanitNORGY ke SOAG Ge R Otier AoGaNIG laws Fort Main Branch:- Building, 26 As Sir PM Road, Fort, Mumbai - 400001
- Molice B herehy given that the Mational Comgpany Law Tribunal has orderad the ! Email : cb0108 @ canarabank.com
NESOTTOTI04 | Cuarierly Paymon of inieest | Tunaday, March 17, 2008 | Wodnesday Apd 1, A06 :;!:-n?mm'rt:umunmrﬂﬁurm‘fﬂt-i:irlsl:nll.nt:rlt::.'rfﬁuluuq:-npawuasuflhn_lI'-'Ir.u:l='n"|:n';urc:F*-:i'.'ﬂtu mﬁn;.?::ﬁﬁ Mir. Manish Laijl B:ﬂ"; SALE NOTICE
| NESOTTOT12 | Quariedy Paymont of nlomet | Tuosday, March 17, 2526 | Widnesdey, Apd 1, 208 Limited on O5th March, 2028, , N . ) . : Reaalutlon Profeasionsl E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and
PNESOTTOT120 | Cusrlerly | Paymond of inkorest | Tuneckey, March 17 2006 | Wodnosdy, Apd 1, 208 | | D@ creditors of 4 Modl venture Private Limited, are hasely called upon 1o submit thelr (BB Reg, No.: 1BEI/IPA-001/IP PO2506,/2021.20227/13757 | |Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
claims with grond an or helfare 19th miarch, 26 16 the Interim resolution professional At AFA Cartificata Mo "-.I’IL" 13797 ':I“"E-!IIDEEEJ" 108270 Nalid £ 9006 06 ) . )
| INESO7TOTH M | Quarkrly | Praymont of iorat | Tuosday, March 17, 2026 | Wdnoeday, Apd 1, A% | | the address mentioned againstentry No. 10, : ek Bk DA i (vald up to - AU.U8.2HSE] | with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002,
MESOTTOT 146 | Quarlorly Paymon of intorsl | Tussday, March 17, 2020 | Wodnosday, A 1, 2006 The financial creditors shall submit their claims with proof by electronic means onky. All Notice is hereby given to the public in general and in particular to the Borrower (s) and
e ) A P AT J T e other creditors rmay sebmit the clains with proof in pereon, by post or by elactronic means Guarantor (s) that the below described immovable property mortgaged/charged to the Secured
Nwl.rrnf ﬁ! Cuirkly | Paymont of inlorest | Tuosday, March 17 .'.-'*...'r Woday, .!qm AI.-E : . ) : : ) ;
o B T P - | Sutkmlasion.al false or misleadding proofs of clalin shal altract penaities. Creditor, the Constructive Possession of which has been taken by the Authorised Officer
NESOTTO? 161 | Quarkely | Parront of inorost, | Tusscy, March 17, 2006 | Wondroseky, Age 1, 2008 Place: Mumbal Manish Lafj njﬂ; o, Fort Branch of the Canara Bank, will be sold on “As is where is”, “As is what is”, and
(NESOTTO70 | Quarkrly | Payrront of inorost | Tuparday, March 17, 026 | Wodnowdwy, Apdl 1, 2008 | | Date: 07.03.2026 Interim Resolution Professional aﬁr‘T dd Cdﬂﬂ[‘ﬂ Bank Whatever there is” on 27.03.2026, for recovery of Rs. 20,52,217.00 (Rupees Twenty Lakhs Fifty
INEBOTTOT87 | Quarioy | Paymord of inkorel | Tuoscay, March 17, 2006 | Widnosday, Apel 1, 2006 - Umﬂlplg_ﬂggl:ﬂngﬂgﬁfﬁﬁﬂzﬁﬂgl?ﬁgg T LR T Y St Ui Two Thousand Two Hundred Seventeen Only) as on 14.04.2025 plus further interest thereon
MESOTTOT195 | Cusriory Puaymont of inloros | Tumseday, March 17, ;.,v.ﬁ | Wndnesy, Aprl -, .HI=E- AFA No. 44171379702/ 300626/ 108270 alid upto 30/06,/2026 I Eﬁiﬁh'ﬂi'm l from 15.04.2025 al.ong with suit expenses and other charge due to the, Fort Branch of Canara
For Summit ﬂ-||;p1|-| mirastructure Limfted Reg. Address with [BBI; 205-A, Znd Floor, Plot Mo 408, Hiren Light Industrial Estate, ' Bank from Sh Sanjay Pandey & Sh Anju Pandey
&di Bhagon Keer Mard Near Paradise Cinema, Mahim, Murnbai City, M.athi!ri1!=-"hlri'l. 400016 Asset Recovery Management Branch, Mumbai Canara Bank Building, Details and full description of the immovable property with known encumbrances, if any:
ey P et vpecin D A BBL o SeucemanishSgnalcom 4ot Ao izhan Pl SelarsEstate s - 4000 s S Aesere | gnp
Place; Mumb Company Secrolary & Compllance Offices ikl s = Emaill: cb2360@canarabank.com TEL. - 855048015954 WER: www canarabank.com No escription or the Property Pri
Dale: March &, A0 ACS 42480 POSSESSION NOTICE [Rule-8 (1}] (For Immovable Property) ' All that Part and Parcel of Residential Flat bearing Apartment -
BPREOCA I No. R-1806, adm. 42.18 Sq. Mts. Carpet area + EBVT Area
“IMPORTANT" BEFORE THE NATIONAL COMPANY LAW TRIBUNAL BEFORE THE NATIONAL COMPANY LAW TRIBUNAL | | 1,05t iisation and Reconsinuction of Financial Assets and Enforcement of | || |ooo o, aiea net area 47.01) on the 187 Floor in
_ | MUMBAI BENCH, AT MUMBAI MUMBAI BENCH, AT MUMBAI Security Interest (Act), 2002 and in exercise of powers conferred under Section 13 e : Gy
YNSISULERRG 1 AU DI040 dcmopao S INTERLOCUTORY APPLICATION NO. 4542 OF 2025 INTERLOCUTORY APPLICATION NO. 4538 OF 2025 {100 WER e 1 Saianty et (Etiomammdl] Milas. J0c s5es 2 |PTA$Ar\’{Aa|Ex:;V@imJ wr Z‘rﬁﬁg’*;faci ':i,t\luztsdualﬁggg
advertising copy, it is not possible to varfy ' . Demand. MNotice dated 11-08-2024 and calling upon the bomowermorgagor s ,
its contents. The Indian Express (P IN IN guarantor Shri Mohammad Hasan Mohammad Hanif Shaik io repay the amount | || 1 |Bypass Road, Dombivili (E) constructed on a land bearing Rs. Rs.
Limited cannot ba held respansible for COMPANY PETITION {1B) NOD. 1005 OF 2024 COMPANY PETITION (IB) NO. 1006 OF 2024 due is Rs. 86,41,203.74 (Rupees Eighty-Six Lakhs Forty-One Thousand Two " |Survey No. 14472, 53/2, 53/2B, 53/5, 144/3, 144/5, 144/4,128,00,000.00 2,80,000
such comtenta, nor for any koss of dam ; . Hundred Three and Seventy=-Four Paise Only) together with further mterest and 144/9B, 144/9A, 52, 40/1, 39/4, 47, 39/5A, 39/5, 40/2, 143/1 to
imcurmed as & resull of transactions :ﬁ: [Uﬂ'ﬂEf Section 99 of the |T|5‘EI|'|.'EI'II:"I.T and {UI'II}E!' Section 99 of the |I1£I]F’J'EHE'|T and ﬂal'llll.lptl:}' ﬂﬂﬂﬂ. oliver costs wilhin 80 days from the date of receipl the said notice. Furlher the 2 situated at village Khoni, Taluka Kalyan and District Thane.
companies, assoclations or individunls Bankruptcy Code, 2016) 2016) .ﬁ.uﬂ-;u:i;ugﬂﬂicurhas taken Symbolic Possession of the property described below Name of Title Holder: Sh Sanjay Pandey, Bounded as
advertising In  it8 NEWSPBDErs or - - bl Ll ' : : ildi :
Fuh-lumgs. Ve therafore rgu:r;rnmgnd INTHE MATTEROF " lHTI:IEII'I.l.TTEFI OF: : The Borower! Morgagod! Guarantor having failed 1o repay the amaunl, nolice is ;:ﬁ;:] NE:;:_ BByugf\j\anIavr\? EtL,"‘I‘gIP\?V’inSOUth By Urbano
that readers make necessary inquiries Truvisory Insalvency Professionals Pyl. Lid. Truvisory Insolvency Prolessionals Put, Lid. harsty given 1o the borrower/mortgagor/guarantor and the peblic in general that the i Ei £as .rity av tgiD _e40.0 06330993,35
before sending any monies o entering Thrmtgh HEHﬁ'ﬁ' Hﬂﬂjﬂﬂ Eril'lﬂh. Thmugh Hﬂ.jEEU' H.E.njﬂﬂ Siﬂﬂh. underr_aignt\::l has tal':Elanh}'E-ll:-Eﬂ F'_usslassiurt. of the prﬂpﬂr_l'g.r I:IBEU_J'I:IE-:I harein batow in e — udeyos'tesr?asll be deosited on or before 27.03.2026 at 9.30AM
into &ny agreements with advertsers or | | Basolution Brofessional Applicant Rasaliition Profassional licant exerciss of powers confarred on himer under section 13(4) of said act read with Rule Y deposi 0€ 0eposiied on or bejore £/.03.2020 at 9.
olhaviies: sciing ci-an athertisecoont i 250IUtIon BSSI0Ma i LF ES0ILTON Froigss|tng : ---'!'-iJIJ e B of the said Rules, 2002 on this 05th of March of the year 2026 as per the orders of | | The property can be inspected; with Prior Appointment with Authorised Officer, on 17.03.2026,
ir'm' 'mm:nr-erﬂgwha ot HEéLS[ arod INTHE MAIN MATTER OF: INTHE MAIN MATTER OF: CJM Afibaug dated 14.01.2026 Canara Bank Fort Branch between 11.00 am to 4.00PM. There are no known encumbrances
. X S0aveL. . - ' ! : ' ; Tha Borrowars in particular and the pubdic in genaral are hereby cautionad notto deal | Jon the above property as per the knowledge of the bank.
m?ﬂ:::nmﬂw fesponse 10 box us;;g:ﬁ;“&?:d?t;n“m Limited VSJ Investments Private Lm,-lll:;?:us .--Financial Creditor Eﬂh the D;'apﬂrl':f ;ﬂﬂ ElF-“Jlfq'il'E'Fllif'rlalE \'ﬂh the ﬂl'ﬂ!:'Elﬂ!r'B'i'i"‘il D:_ﬁut:'?ﬂ'?l to the charge D; For detailed terms and conditions of the sale please refer the link “E-Auction” provided in
1 anara nk, Asgal Racovery Management Branc or an amount o common web portal - M/s. PSB Alliance (Baanknet)., Contact No. 8291220220, 7046612345,
. Versus Mr. Ramakant Subhash Jadhav Rs. 86,41,203.74 (Rupees Eighty-Six Lakhs Forty-One Thousand Two Hundred | 15354910172 p9892219848 816020505(1 E-mai)l support. BAANKNET @psballiance.com;
; ' Thres and Seventy-Four Paise Only) and intarest there on. httpS'//baank,net com/, or Canara Bank's website www.canarabank.com , or may contact
Mr. Ketan Patel (Personal Guarantor of M/s. Karrm Infrastructure. Private The borrower's allention is invited to provisions of sub-section (8) of Seclion {13} of the '  Rar . i .
NOTICE {Pﬂrmnal Guaranior of LIITIITEIi:I FETSEIM1ELIEF-HT'IT4:'T"EW]}DT3EE Debtor Ak i e sgiactar B tine v nble i recsen e Ssciec pasais Manager Canara Bank Fort Branch 8169845618 / 9410316322 / 8655918379 / 8655963172
Malice |5 herety given that the Cerificatats)| o 155 ! ! r during office hours on any working day
for 100, 100, 100, 100, 37 beanng Equlty| | M/, Karrm Infrastructure Private Limited) NOTICE OF SUBSTITUTED SERVICE :: DESCRIPTION OF IMMOVABLE PROPERTY Date : 05.03.2026 S/
Sha EEﬂ'ﬁ:-&llErEN JEBEED, 363564, v | : . i i i
368565, 960366, 366567 and Distinciive ...Persanal Guarantor Gorporate Debtor | | T, Residential flat bearing Flat No. 304, admeasuring aboul 562 Sq Fis. carpet || Loace.: Mumbal Authorised Officer, Canara Bank
5“?3'5%;‘Lﬁﬁﬁﬂ?ffé&ﬁ%%’"”'ﬁi‘?ﬂiﬁ' NOTICE OF SUBSTITUTED SERVICE Respondent: argas, on the 3RD flear in B Wing of the bullding known as Sound Delight T T T -
o z : [ construcled on a land Dearing Gut Me.32, Hissa No, 1, and Gul No, 32, Hissa ION PRIVATE LIMITED
37464060-37400065, 3T400046-374601 22 To, hir. Ramakanlh SUhhasﬁ JE‘.”"‘*“‘.‘ Eemnnal !Su&rantur or W', 1. | No. 11 to 22, of Village Aashie, Taluka Panvel, Districl Raigad-410206. 55-56, 5th Floor, Free Press House, Nariman Point
URdar e O N Ol o s | HOAPORONRE Karrm Infrastructure Privaie Limited) Having address A-G, Bounded as Below | On or toward East: Gul No. 25, On or toward West: 9 mis Mumbsai - 400 021. Tel.: 022 61884700
Registered Office Piramal Ananh.ﬁgasr-_.; Mr. Ketan Patel (Persomal Guarantor of Wys. Karrm | | Deepjyoti Co-op. Hsg. Society, Naupada, Service Road, Thane Wide Road, On or toward Nerth: Gul No. 26, On of loward South: Gut No. 31 LIS E-Mail ; sys@pegasus-arc.com, URL ; pegasus-arc.com
Corporate Park, Opposite Fire Brigade,| | |ntraciructyr Private Limited) Having address D/2404, Runwal | | (Wes!) - 400604 el it Sl Al PUBLIC NOTICE FOR SALE BY E-AUCTION
Iﬁlﬂarsmglsiﬁa’.ﬁ:nﬂ??}gt:“nzﬁg} inﬂl'rgl“:ala::?!ar Heights, Opp. Mirmal Lifestyle, LBS Marg, Mulund (W) TAKE NOTICE that Mr. Rajeev Ranjan Singh, on behalf of W/ s | METPRRL S 5. OF Vi DS COnUBtin & Bonoueios 81 140,209 Bals ol ininovible Prociiies inder the Securiicdion and Reccastnicton of
i = 4 = 5 1 ; s i i
i o | | { : : EY pincs sdmeasuring abowt 560 5S¢, Fts. carpet area, on the 2nd floor in B Wing of the g of Immovable Froperties under the sacuntization and Reconstruction o
T oy nes iR e st ol | 40008D; Truvisory Insolvency Professionals Private Limited, the bulisng Kot a8 Souna Belight sonviiiind of Janc bewing Ok Ne. 3% Financial Assets and Enforcement of Security Interest Act, 2002 read with
tha C o i duplicat ' ' | i i menti 553 c@Nd LUl Mo, de, NiEsa 110 &, of Village Aashie, laluka Rules & and 9 of the Security Interest (Enforcement) Rubes, 2002
G;!iricimp; I-lr1ill:|r lﬁﬂ Ié:il-:;gshal-rl;lsfn.:ne TAHE NOTICE that M HEJEEN HE.'”!"E” Elng!'l. i bEhE.H of Mi's | | Resolution Professional, In the abovementioned malter have o Fanved, District Ralgad, 410206, Bounded: On or toward East: Gul No, 25, On o e o il Y { ¥ e Y I
i8] ¥ . P ' Molice is hereby given to the public in general and in particudar fo the below mentoned
perﬁn?—lu—m has any claim in respect of the] | Truwisory Insolvency Professionals Private Limited, the | | filed an apphication before the HONBLE NATIONAL COMPANY or toward West: 9 mitr Wide Road, On or toward Nerth: Gl Mo, 26, Cn o Enrrnwlen's.} o Eerrﬁ-'man:s' Giiarantor(s} and r.1nrfgagﬁris'n aT e Fosirea) aeraldid
said shares showld write to our Registrar, 1 £ £ : : iovward South: Gut Na, 31, y el h =i ) i /
MUFG INTIME INDIA PVT. LTD. c4o1.| | esolulion Professianal, in the abovementioned matter have | | LAW TRIBUNAL to take on Record the Repart of the Resolution egal S Ao _ sacured asaats beinn immovable pronetty morttaged t the Secured Cradilor belng:
; Lot 3 : : ; CERSAl Asset |0 200078046047, Security Interest 1D: 400076470840 4 property morgagsd g
m!;an u.ﬁﬂﬁdgﬁgﬁ :nﬁr?u:ekm‘:;: E|Ielr! an application before the HON'BLE NATIONAL EDMFAINY Professional under Section 99 of the Insolvency and <5 | | Mis Pegasus Assats Reconstruction Privata Limited actingints capacity s Trustes of
fram this dale else the Company will LAWTH_IEHMAL to take on Her.urd the Report of the Resolution | | Bankruptey Code 2016, The next date of heaning is 15.04.2026. | | pate: 05.03.2026 Authorized Officer | | the Pegasus Group 3 Trust 3 (Pegasus). having baen assigned the debls of the below
Al Duﬂ'ﬁ;ﬂhﬂﬂﬂ;::‘m?- Professional under Section 99 of the Insolvency amd | |The Hon'ble Trbunal has called upon the abovementioned | | Place: Panvel Canara Bank | | mentioned Bomower slong with underlying securities interest by Mis. Indian Bank
ame(s areholder(s Y ; T : ;
i ek " | Bankruptcy Coda 2016. The next date of hearing s 15.04.2026. | | Respondent to be present and issue nofice vide this way of b e L e e
Egi ﬂip-gr; gc;adk 5 The Hon'ble Tribunal has called upon the abovementioned | | substituted service. mﬁggzssgi; of e I:nnlm':l Semribad Bl s Ben Akt G e
n B ¥ GCE - A 4 3 H I - |
Koikata - 700027 HESP‘;'”@E“J{ 10 F"ﬂ present and issue notice vide this way of . Rajeev Ha“]:ﬂ" SN |Omkara Assets Reconstruction Pvt. Ltd. @ OMKARA Authorised Officer of Pegasus being the secured creditor and is being sold under the
Dated - 07.03.2026 substituted service, On behalf of M/s Truvisory Insolvency Professional Pvt. | | Reqd. Office: 9, MUP Nagar. 151 Street, Kongu Nagar Exin, Tingur - provisions of SARFAES| Act and Rules thereunder on “As is where is”, “As is what is",
Rajeev Ranjan Singh Lid B4 1807 Ph Mo, 04212221144, Corporais Ofece: Kohinoar Sguare, 47ih Foor N, E hular Mard. B | and “Whatever thera 5™ basis. The datails of Auction ase as follows
. : _ st G. Gadkan Chowk, Dadar (West), Mumba - 400028 : :
FORM NO. URC-2 On behall of M/s Truvisory Insolvency Professional Pyi. Lid. Resolution Professional | [~ ~ [Appendix - IV-A] [See proviso o rule B{6) & Rulz 8(1)] Mame of the Borrower(s), | 1. M's. Concord Chemicals {Partnership Firm)
Advertisement giving notice about registration Resolution Professional In the matter of Personal Guarantor for PUBLIC MOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY Co-Borrower|s) 2. Late 5ri. C. Jaychandra, and now being represented
Pursuant o oot 5] of tho Companies Inthe matter of Persanal Guarantor for M/s Karrm Infrastructure Privale Limited  |E-Auction Sale Notice for Sale of Immovable Assets under the Securlisation and| || 3nd Mortgagors . by his legal heirs (Partner of Concord Chemicals)
Act, 2013 and rule 4(1) of the Companies M5 Karrm Infrastructure Privale Limited Registered and Correspondence address: | Reconstruction of Financial Assets and Enforcement of Securily Interest Act, 2002 read 8] SmtJ. Jansy Daughterof Late C Jayachandra
. (1) p g P iy b) Smt J. Stella Daughter of Late C Jayachandra
(Authorised to Register) Rules, 2014] Hggm“&ﬂ and [:[II'I'ES[IHHEIE& address: Registered Add: 410, 4th Floor, Blue Rose Industrial Estate wilh provision fo Rule 6 (6) & 3 (1) of the Secwrity Interest (Enforcement) Rules, 2002, et 4 ¥
1. Notice is hereby given thatin - pursuance of i 3 - T ; b S C e |Nofice is hereby given to the public in general and in particularto M/s Boston Garment ¢} Sri J. Richard. Son of Late C Jayachandra
, Registered Add: 410, 4th Floor, Blue Rose Industrial Estate, Near Near Meteo Mall B M v P e pa . : :
sub-section (2) of section 366 of the SR AT | ear Metro Mall, Borivali East Mumbal Gy, | | priyate Limited (Borrower) and Directors/Guarantors- Mr. Srinivas N Gowda. M. d} Sri C. J. Sebastian Son of Late C Jayachandra
- caton | Metso hal, Borival East Mumbal Gity Maharashtra 400066 oSl by : | Heirs of
Companies Act, 2013, an application is Elr0 Wiz, DOvall Last umbal LR ,wanarasiir Maharashira 400086 | Prabhakar Mahindra Shelty, Mr. Salil Utagi, Mr. Prasad B Kapre, Mr. Prashant N Kamnik (a - d ahove are Legal Heirs o
ErOPO?id tg ?e mﬁde after fﬁﬂﬁ?” gays Enrrﬂ:p;ndun:u Add: 532-333, 3rd Floor, Correspondence Add: 332-333, 3rd Floor, Somdutt [ and Mrs. Namratla Hemant Shastri, thal the below described movable and Immaovable ;'“::Di“' C. Jz?:*;f“m.a]]
herep ﬁUt ?or?ht eReXF.)'? ° tt wéy ?ysl Somdutt Chamber-fl, Bhikajl Cama Place, New Delhi-1 1[|I]E£|| Chamber-Il, Bhikaji Cama Place, New Dethi-110066 = | property mortganed/chargad to the Secured Creditor. The Laxmi Vilas Bank Limited (Now - Monammed & Hussim,
ereinafter o the Registrar at Centra DBS Bank India Limited) vide Assignment Agreement datad 30-11-2023 assigned the \Partner of Concord Chemicals) _
Registration Centre (CRC), Ministry of debt of above mentioned Borrower (5) and Guarantors to M/s. Omkara Assels 4. Kannan Y Desai, (Partner of Concord Chemicals)
Corporate Affairs, Indian Institute of Reconstruction Pvt. Lid. (OARPL) a Company incomorated under the Companies Act 5. Mis. Anil Overseas Private Limited

Corporate Affairs (IICA), Plot No. 6, 7, 8, 1956 and registersd with Reserve Bank of India as Securitisaion and Assat| || Owtstanding Duesfor | Rs. 56,80,07,000/- (Rupees Fifty-Six Crores Eighty

(S:::;; nsa’) IMLT"E?J;_?SS;; Gurgtar?ar; aﬁ-{ @3’7 fﬂﬁl’?\tﬂ W Reconstruction Company and having its: registered office-at 9, M.P Magar, 1st Street.| || which the securad Lakhs and Seven Thousand Only) due as on
' ,-.-"'"""“a 3 I '! E l a I : l Korigu Nagar Exin, Tirupur - 641607 and Corporate office al Kohinoor Sguare, 47th Fioor aszols are being sold ;| 16.01.2026 along with further interest al contractual rate

“MUNOT ORNAMENTS ANNEX LLP”

i » mﬁ:{ M. C. Kelkar Marg, R, G. Gadkar Chowk. Dadar (West), Mumbal — 400028 and acting as a and cost, charges and expensas thereon till the date of
LLPIN: ABB-7312]", LLP may be 3“3& l=|5||6|€| “Ha l:ﬂa'-)ﬂ QEB WRIH H@Jl:l
Eegistered under Part | ]of Cr?apter XX gf the “ ( a; ) Trustae of Omkara P5 07,/2023- 24 Trost. Furthar, the possession of the secured asset has payment and realization
Companies Act 2013, as a Company limited NORTH EASTERN INSTITUTE OF AYURVEDA & FOLK MEDICINE RESEARCH been taken by Authorized officer of OARPL on and said assa (s) will be sold on “Asis| [T bn "ra 0 Ty ortgaged by : Late ShriC, Jayachandra
by shares. (An Autonomous Institute llndel’ the Ministry Of AyUSh, GOVCrnment Of India) where m“" “As Is what is"' and "Whatever there is™ frasis on below mentioned dates, for mlng Immovahble La”d ard ﬁﬂmmermdl' Eullﬂmg 3"5“'3 wilh Aﬂar'men1
2. The Principal Objects of the company are recovary of the below mentioned duas due to Secured Creditor from Below mentoned Property which is o 'EEMA T 4 CEMA HE Aﬁ:fEN A
as follows: File No. Admin-16011/1/2025-NEIAFMR-ADMIN Date: 19.02.2026 Enrrc-'-.'.'ui[_s.]." Guaraﬂ_mﬁ_s.;n." Mortgagor(s). The Reserve Prica, Eamest Mongy Deposit h-e?: soid :Ia[n-,u o ol ':""'"EFEE &ag 5 ""h hei e
i. To carry on the business as goldsmiths, . . . (EMII-:. and other details are mentioned below: d partment” including A, IOCKS II'IEI_F'-EITT and
siversmiths, manfacure and merchntsof | WTTeNE. feor YeieR AMgelq R e fafehean Stqwum Weaw ¥ oo we o € TG | seription ofsecurity: Unit No. 51D, on he Sih iaor along with] Reserve Price percolof propert beaing o, 7M. OldNo 76 Survey
all types of jewellery made of precious metal . . | 2 Parking Space Nos. 76 and 77 in upper basement of the Bldg. /s 935 T L, 4t 1 0ok, TREk Nejar, Jayienagal;
brokers, repairs, designers, assemblers or Mini | " i. Mahak Pc EMD Rs.: Bangalore - 560011, land admeasunng 15520 5g F
; : inistrv of Avush) dated 13th Februarv. 202 LTD." siluated at Village Gundavali, Mahakali Ean-ras bad, nga - g
hirers, agents, importers and exporters of ( Stry o yu.s ) dated 13 ebru Y 026 | | Andheri (East), Mumbai- 400093, BUA - 2215 Sq. Ft. Rs. 57,20.000/- (undivided share of 15,520 Sq.Ft. out of total area of
bullion, diamond and other precious and fal'ilm H&a/Advt. No. 01/2026 Inspection Date and Time : Dale ol Demand Hotice:- 22,695 Sq.FL) along with building and structures
semi-precious metals, ornaments, jewellery, 27-03-2026.  Time: 5.00 PM. - 5.00 PM 31-12-2018 it ictad st o did i
articles and goods made partly or full U IhR T W ?ﬁﬂ-{ ﬂgﬁa I ok Faferer i 301 y et ol e, o T .1 ! %
above mentior?ed materials, Slfonei or metg; . & 3.”5 l & 3 TH N S QEI . StgaEA Date ol Possession- | Incremental Value:| Auclion Date and Time: 16-04-2026 East by : Muneswara Temple presently Mas(id, West
or as the LLP may consider capable of being| | T¥IT, ITATEe H feeeh & Ug @l WRA & 7T o IWicari @ < Ufaa § mded MHEd fh Sra| | 04-04-2019 (Symbolic) | Rs. 75,000/ Time: 03:00 PM - 04:00 PM. by : €. Nagaraf's Property, North by : Private Property,
gzrsl;;]ir::ptly dealt with relation to its said R 9w F Fff?lﬁ'ﬁf%ﬁ ( 3Tﬂ_®f€[ YR '{:If%'ﬂ) R fran 5 99 = e 6 f\FI'Q 0 '@Iﬁﬁﬂf\ﬂ ] Las! Date for payment of EMD & Submission of Bid Form: 15-04-2026 up to ’E:L‘II]_F.M. :;";t:r?:;;i“frig:;:g:m’;igtsms“g tl:rumlanes
| : . . Descriplion of securily: 1BHK, Flat No. 15 on the 3rd lloor of the | Reserve Price : bna i
.To camy on the business as importers,| | fefor fauifeg fafe S A 9B Bl & foTu gr=ar oid 8iR fwia Lot . 1D :
" exporters, dealers, stockiest, agens of REIRIRICAE:U g e, , F ST | A 3 No,| Bldg. No. D-7/10 known as “RADHA NAGAR PHASE Ill CHS| Rs.42,00,000/- | || CERSAIID : Security Interest ID : 400014202997
type of m’achine to,ols used iryl the manufac- 31|€|a:| =g @‘ H'a'lﬁilil W "l.?llﬁ’ie‘l Ehs[ Slcmléd WWW.aVllSh.gOV.in 3ﬁ? ‘;[\q.‘lkﬂ{ \‘Hlﬂaq 3ﬁ_{ 2 ]IL"‘ Barve Foad, Gandhar Village, Kalyan (W) — 421301, EMD Rs.. - - ALY AR5 et
turing of the items mentioned above. N , _ ; ; : | Adm. - Carpel Area- 485 5q. 1t Rs. 4,20,000/- | || Reserve Price below which | Rs. 27,07,44,000/- (Rupees Twenty-Seven Crores
i To carry on the business as manufactures ofleh Tdlehcdl AT EATH ! dedTES WWW.nelafmr.org.ln TR IUAH # | " Inspection Date and Time : Date of Demand Notica:- the Secured Asset will Seven Lakhs and Forty-Four Thousand Only)
dealer, importers, exporter stockiest maker ot S : : ‘o . . 20-03-2026, Time 3.00 PM. - 5.00 BM. 31-12-2018 not be sold :
 of alltype of artficialjewellery and is parts; Applications are invited, in duplicate, from eligible candidates for filling up the post of Date of Possession:- | Incremental Value:| Auclion Date and Time: 25-03-2026 | || Earnest Money Deposit | Rs. 2,70,74,400/-(Rupees Two Crores Seventy Lakhs
Iv.To carry on the business as the refiners of all| | Diirector, North Eastern Institute of Ayurveda & Folk Medicine Research (NEIAFMR), 26-11-2025 Rs. 20,000/- Time: 03:00 PM - 04:00 PM. (EMD) : Seventy-Four Thousand and Four Hundred only) |

e of precious metals. . .. . o
3. t},‘f\p cop)? of the draft memorandum and Pa81ghat, an autonomous body under the Mll’llSlTy ofAyush, Government of India to be Last Date for paymenl ol EMD & Submission of Bid Form: 24-03-2026 up to 6:00 PM. Claims, if any, which have | A nofice has hean afiued 1o the u-nparh' I:'_.' Bruhat |

articles of association of the proposed j S : . - - - Dulstanding Dues in Rs. :- As.41,54,98,818/- (Rupees Forty-One Crore Fifty-Four | || Peen put forward against | Bengaluru Mahanagara Palike (BBMP) claiming pending
company may be nspected at the regitered filled-up on de.putatlon mcludmg contract basis for a period not exceeding 5 years or till Lakh Ninety-Eight Thousand Eight Hundred and Eighteen Only) as on 28-02-2026 | || the property and any charges. The huyer needs to ascartain the same prio 1o
ofice at A011, A012, A13, A014, Floor -| | the date of retirement or as decided by the Government, whichever is the earliest. The| [T aucton wil be consucted ONUINE trough Ormkara Assets Reconsiruction ot | || STer dues known to SACHTHSS3 05 U DN SR SO R o1 R DB

Grd, Plot No. 1012, 99 Glitz . . ey eqe .. . . z - \ ; i ; - Secured creditor and vahse. | lhe buys:
’ . v ‘ pprovad. service providger M/s.C-1 India Pvi Itd., Gurgaon. E -Auction fender docement| |}
Mall Kalbadevi Road,  Vitthalwadi| |details regarding eligibility conditions for the post and prescribed application format, are cantaining online &-aucton bid lorm, Declaration, General Terms & condiions of oniing| || Inspection of Properties : | 13.03.2028 from 10,00 AM to 4,00 PM

osnadevi Mumbal, Maharashira, Indi2 - | available in the website of Ministry www.ayush.gov.in and North Eastern Institute of | jaueton saies are avatable in website hitps./www bankeguctions.com (Support mail 19| || contact Personand | Bhaskar Sarat Turaga, (M) : 9802045750
i , .. . . supporiEbankeauctions.com support mobile Mo, +31-7231987124/25/'26). 2. For an ; .
i Oﬁf;';?n és hgeb¥hgver; ;gﬁ(t: o petr,ﬁg; Ayurveda & Folk Medicine Research www.neiafmr.org.in prcflnﬂrw related uuc;y'-;}e‘-nﬁl.'lﬁﬂlnl:llf ot phogirig sbbedlo. e iterms N Tacsoh i cakbmt ::t“::::lh;r e sk Sanebranani ) Rl S0rb
. L R : Tfél—q':[ o o the concermed Authorized Officer -Ashish Nanpia (Mobile - 9323642445), E-Mail: s il 4:
fﬁmnﬁun'.cite thelr gbjeft":” Re "."”tt'”%. tof [ e o H ol T F g 3 , Sfad e A STege Wi W, SR e (), ashish.nangia@omkaraare.com or al atiress as I1EEI'IlHEr"HU above inoffice I1[JuI5'[Iurin!.J':|‘rH sl S
CSntr: g(l(s:éacr) aMin?Sr:r;a of eg(l)srprgrlaot: SR AT, IR TR, MY Y, off-sclieh, SR EFT'E@W, JMSUAY, =% foeeil-110023 Ea warking days, 3. Intending bidders shall comply and pive declaration w's 28 A of Insolvency| || Time and Venue of E-Au:_tinn  Bidding through
Affairs, Indian Institute of Corporate AR HFqe ¥ ¥ i = % B and Bankruptcy coda 2016 along with the Bid, in case of failure of the same amount pasd shall| || Bid Opening : Website : (hitps://sarfaesi.auctiontiger.nef)
Affairs (ICA), Plot No. 6, 7, 8, Sector 5 THER H 9E o (o= o Jehre i fifer | 45 fei o ik 9g= S =iy | b forteited. Far detalled lerms and conditions of the sale please refer to the link provided on 23.03.2026 from 11.00 AM to 11.30 AM.
IMT  Manesar, District Gurgaon| | The application in the prescribed proforma complete in all respect should reach| —[oee:/omkaraare.com auction pip This publicaton i aiso a Fifteen (15) days nofce [o the aforementioned Bomowers

(Haryana), Pin Code- 122050. within . ) STATUTORY MOTICE FOR SALE UNDER Rule B{6) & 9(1) OF STATUTORY INTEREST| | Co-Bormowers | Guarantors | Morlgagors under Rule 8 and 9 of the Security Inlarast
twenty-one days from the date of| [through proper channel to Shri Abdul Sadiq Khan, Under Secretary (Ayurveda),| |(ENFORCEMENT)RULES, 2002. This notice is also a mandatory Nobce of Fifteen days (15)| | (Enforcement) Rues. 2002, For the detailed terms and conditions of the sale, please refer
publication of this notice, with a copy to the .- . days to the Borrower () /Co-Borower (5) of the above loan account ender Rule 8 (B) & 9(1)| | o Securad Creditor's Website ie, http:/'www.pegasus-arc.com/assets-to-
company atits registered office. MlIllStI'y of AYUSha Govt. of Il’ldla, AyuSh Bhawan, B'BIOCka GPO complex, of Security Interes? (Enforcement) Rule, 2002 and provissons of Secorilisation &) | auction.html or Website https:/isarfaesi.auctiontiger.net or contact the aforesaid

forand on behalfoff | TN A. New Delhi-110023 within 45 davs from the date of publication of the Reconstruction of Financial Assets and Entorcement of Security Interest Act. 2002, informing| | contact person/s, You can also contact senvice provider E Procurement Technologies
Munot Ornaments Annex LLP g y p |them about haiding of saa through Public Auction on the abova referred dateand ime with the| | Lid. Auction Tiger Bidder Support Nos: 073-68136805 [ 68136837 Mobile

1. HUKAMRAJ Harakray munot| | Advertisement for the post in Employment News/Rozgar Samachar. \aivice to redeam the assefs if s desired by them, by paying the outstanding dues as| | :+919265562821 & 9374519754, Email : vijay.shetty@auctiontiger.net,
(Designated Partner) . . . mentioned herein above along with cost & expanses. In case of default in paymens, the| | chintanbhatt@auctiontiger.net, support@auctiontigernet for fechnical support
2 AMIT HUKAMRAJ MUNOT (wonafer Sfereht, Administrative Officer) | praperty shall at the discretion of the Authorized Officer/Secured Creditor be sold through any| | Defore submitting any bid.
(Designated Partner) ‘{?Fﬂ?*ﬁ‘fﬂ?ﬂ!? W /NEIAFMR Pasighat u11l1em|:u:||:s as prescribed under Aule 3 (5} of Security Interest iEnforcement) Rule, 2002, Authorised Officer
. . , Place: Mumbal Sd- Authorized Dfficer, Omkara Assels Raconstruction PvtLtd Date : 06-03-2026 Pegasus Assets Reconstruction Pyt Lid.
Date : 07.03.2026 | Place : Mumb: : |
ate | Place : Mumbai CBC 17218/12/0006/2526 Diate - 07-03-2026 {Acting in its capacity as a Trustae of Omkara PSOT/2023-24 Trust) Place : Bangalore In its capacity as Trustee of the Pegasus Group 3 Trust 3)

epaper.financialexpreﬁamﬂ‘. .
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AL TecT MpaEA! Al T

WRA & Sl Haid |18 eAehgeeme! a9
STET 3 q9TE 3N WA Faifereh iehaEr
IFAT 2WE HAAT Al B e
NATHTS! Ueh YI<h! FEUET UTfeett STd. 3refd ar
TIEYhET AT UEdH AT e Heamed
JTACT AT AT TS YT AT, 3TN SRISHTHET

Uges s ST ffor g SFmEdteTe
TEUaTd a9 Ao, ITgier affeRet et ST
T HT M8 AT TS Feha foram
T TS eIl Wl Fit el srEaat
BT, VARG Haifeeh Alehdedr e
YT HEN TSAHET IFAAT & SEHAA Th
fafast wR . foragTr @ sMeeMIcHe: ag

99 gald Hial gHel Sdl. el I
STHITAT SIEHHTET T I @ daed
TS 3MMeEM ahg; U7 T THWYS 3. IS
el Tear S wHT Elq el aigET STSTer
TI9eh ST TeodTa THET [Hed STEET el
I WAA ¢o el TREFAT Hthd ST
2ugren (Ul TR EaTaT ATl ST T
STHLTT IcATEH SIS ATGd AT, TTSH UToT TTet
@a SHHA]H QRATAT HIAJdeh HAHAAT HAL ]
TTST A 3o ItAedT ST mqoT Fafas
FE Yehdl. & T HehWIcHeh TN 3R,
TG Tehiehe B TNTel STo] STHAHTE gHiehe J1
FEl ToaHed AlhHEId JHU "ed dedrd
fafes for wm A9 omR. fagwa: iy ugwr Smfor
AfHSTEHED T el auiad FTehEEdT &Y
Ted T g9 ATt AR, gt @ JHToT

AMAAT IR, WiTThoamed 3 Toaimed
g1 o ufiferdt fmfor @i g, S Swmen
AIHEEIT WSt AT T ST Heyiteres et
TG HE ToAHed Hed ST AlehaeaaT
e g T 2% grekdt. & Hedt eleREen
T T TSAEET deEe o8 gehd. SEig
fafem ool wg e fEior e &
uRfEdt omR. Tevmw o favtend STaTame
& holell SUTRISHT ST e TRomT . THsT
HUgTel STl JMaydeshdr 38, W AT UgdH
TIEATETR ThHT S ol Toaret  cllehaen
argavarer folg gdqer Tem @@ @ aeud
THIEIT T M AThHCAdE!] W HTAd
anfor AT TEife  ellehHEdTaT WAt dt
ST ST &g TSR] 3.

TSI STTTOT ARGl
TeAT YRl o SQIaer g gRierd fmtor

FTEd SEEIT AT T TSGR B Tt ATFHHET
GV Teh R 3MMee™ THR Sdhetel AT,
HegTer UREYdHeS THTeT giarfarauen Sy
dTed T d gl ATIUT guiger GIfera SMerd
Tt TAHTAT @ dTed Tod. STTET T&T SThe
TR SO Fgagegl SMfefeesar giferd Al
Sd, UoT 99 gE1 SMuean FHgarear Td TS

A M. TehehTes! o & SYMaTel Tatd Hiat
AIRIEIT SAAAT S AFSAT S1q &rdr, o7 fqer
ST FAREEId IO B &1 WY 3eh T3
fmtor sl ot omR. fadiva: Sl qewe
kAT 2AMUT AT s IUcTsd Bl
e, AR fhar R weumd fagr Adt
fmfor gmere emR. fiam fyue 8= gemane

gt B AT AT W Aed T, FeHd
AT I T GeATow fhal TehTa STemer
Y A WA ST GO I B e
@ A AUhEA Fedldiel HeETl TS
% T fhar STUeT SeEat aiTel Terar T
AT EfEhE 3T Yhdl. S ATieTg AT
MY 3T B IGO0 FHN S df AlRHEIa]
T IEHAI G OIS 3T faeien TReT
TANRTCAT ATEHTS! TTETcHh AT TEevara
s MM 3R,
T SIS SeHTE

Felhed TG oI HEAHN wEEe Aag
T TR uiueHed o foemdt gaasr ae
EEAAT &I, S Fga fehen I FEAT JoATCAl
S Al @ o000 FUATAT e ST

HlAYdeh  HAHA HjWW STl ATAITh AT
JHTOTHED IUCTsH Bld THCATSEe TodT oa<h STeit
BT, TEUTSTS ATYe! dleedl clehaeas T8 3T
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INDUSIND BANK LTD.

Regd Office: 2401, Gen.Thimmayya Road, Cantonment, Pune - 411 001.
Secretarial & Investor Services : 701 Solitaire Corportate Park, 167 Guru Hargovindji Marg,
Andheri East, Mumbal - 400093

NOTICE FOR LOSS OF SHARE CERTIFICATE(S

Notice is hereby given that the certificate(s) of Indusind Bank Ltd. for the under mentioned
securities are stated to have been lost or misplaced and the registered holders have applied
to the Bank for issue of duplicate Share certificate(s). Any person who has /have a claim(s)
in respect of the said security(ies) should lodge such claim(s) in writing with R & T Agents of
Bank viz. MUFG Intime India Private Limited(Formerly known as Linkintime India Private Limited).
C- 101, 247 Park, L.B.S. Marg, Vikhroli West, Mumbai — 400083 within 7 (Seven ) days from
this date else the company will proceed to issue duplicate certificate without further intimation.
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